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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI

Bulletin Part-I
(Brief summary of proceedings)
Wednesday, 26 February 2020 / 07 Phalgun 1941 (Saka)

Shri Ram Niwas Goel, Hon’ble Speaker in Chair.

Obituary References :

The House paid homage and observed two minute silence on the demise of :
1. Shri Mewa Ram Arya, former Member of Delhi Legislative Assembly.

2. Innocent victims of violence in North East Delhi during the last few days.

Papers laid on the Table:

Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid copy of the CAG
Audit Report on the Annual Accounts of the Indraprastha Institute of
Information Technology, Delhi for the financial year 2017-18 along with
Action Taken Report (Hindi & English Version) on the Table of the House.

Sh. Ramvir Singh Bidhuri and Sh. Mohan Singh Bisht, Members cited
previous precedent of the House for allowing one Member of each party to
speak their condolence message. The same was also concurred by Sh. Gopal
Rai, Hon’ble Minister of Development.

Taking the sense of the House, the Chair stated that henceforth one Member
each from the Ruling Party and the Opposition party will be allowed to speak
on obituary references.

Sh. Ramvir Singh Bidhuri, Hon’ble Member of BJP and Sh. Manish Sisodia,
Hon’ble Deputy Chief Minister delivered their condolence messages.
Election of the Deputy Speaker:
1. Shri Manish Sisodia, Hon’ble Deputy Chief Minister moved the
following motion:
“That, Miss Rakhi Birla, a Member of this House be chosen as the Deputy
Speaker of this House.”
Shri Kuldeep Kumar, Member seconded the Motion.
2. Shri Gopal Rai, Member moved the following motion:
“That, Miss Rakhi Birla, a Member of this House be chosen as the Deputy
Speaker of this House.”
Shri Praveen Kumar, Member seconded the Motion.
3. Shri Vishesh Ravi, Member moved the following motion:
“That, Miss Rakhi Birla, a Member of this House be chosen as the Deputy
Speaker of this House.”
Shri Saurabh Bharadwaj, Member seconded the Motion.

The Motion moved by Shri Manish Sisodia , Hon’ble Deputy Chief Minister
and seconded by Shri Kuldeep Kumar was put to vote and adopted by voice-
vote in an unanimous manner.

The Chair stated that as the first Motion had been carried, therefore, the other
Motions need not be taken up for consideration as per Sub — Rule (4) of Rule
— 9 of ‘Rules of Procedure and Conduct of Business in the House’.

Hon’ble Speaker announced that Miss Rakhi Birla has been elected as the
Deputy Speaker of the Legislative Assembly unanimously.
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Shri Manish Sisodia , Hon’ble Deputy Chief Minister and Shri Ramvir Singh
Bidhuri and other Members congratulated Miss Rakhi Birla on her election
as Deputy Speaker.

Miss Rakhi Birla thanked all the Members of the House for electing her as
Deputy Speaker and assured to discharge her duty and the aspirations of the
Members of the House as per Rules.

(2.34 PM Miss Rakhi Birla, Hon’ble Deputy Speaker in Chair)

Motion of Thanks on Hon’ble Lieutenant Governor’s Address:
Shri Gopal Rai, Hon’ble Minister of Development moved the following
Motion:
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for
his address delivered to the Assembly on 25 February 2020.”
The following Members participated in the discussion
1. Sh. Dilip Pandey
2. Sh. Rajendra Pal Gautam, Hon’ble Minister of SC/ST
3. Sh. Ramvir Singh Bidhuri
(3.22 PM Hon’ble Speaker in Chair)
Sh. Parlad Singh Sawhney
Sh. Saurabh Bharadwaj
Sh. Madan Lal
Sh. Amanatullah Khan
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister
9. Sh. Shoaib Igbal
10. Sh. Vijender Gupta
11. Sh. Somnath Bharti
12. Sh. Imran Hussain, Hon’ble Minister of Food & Supply
13. Sh. Kuldeep Kumar
14. Sh. Ajay Mahawar
Shri Arvind Kejriwal, Hon’ble Chief Minister replied to the debate.
The Motion of Thanks was put to vote and adopted by voice-vote.

The Chair informed that 13 members of Ruling Party and 03 Members of
Opposition Party participated in the discussion on Motion of Thanks on
Hon’ble Lieutenant Governor Address.

The Chair expressed thanks to the Chief Minister, Deputy Chief
Minister, Leader of Opposition, all the Members of the House and other
Agencies for their co-operation in smooth conduct of the Session.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

PR A

C. Velmurugan
Secretary
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